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1{ACQUISITION OF LAND BY MADRAS
STATE HOUSING BOARD

941. SHRI RAM SAHAI : Will the
Minister of WORKS AND HOUSING
be pleased to state : RO o

(a) whether 19.66 acres of land has

since been acquired by the Madras
State Housing Board for which the
Board was granted an amount of
Rs. 17.94 lakhs; and

(b) if so, for what purpose that land
is being utilised ?)
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T[THE MINISTER OF STATE IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS AND IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI OM MEHTA): (a) and
(b) The requisite information has been
called for from the Government of

Tamil Nadu and it will be placed on
the Table of the Sabha when received.]

REVALIDATION oOF UNIVERSITY DEGREE
942, SHRI DAHYABHAI V.
PATEL
SHRI LOKANATH MISRA :
4 SHRI K C. PANDA :

Will the Minister of EDUCATION
AND SOCIAL WELFARE be pleased
to state ;

(a) whether Government's attention
has been invited to a statement made by

+[ 1 English transiation.

.

[RAJYA SABHA |

88

to Questions

Dr. D. S. Kothari, Chairman of the
University Grants' Commission, in New
Delhi on the 30th December, 1972 to
the eflect that University Degree would
need revalidation, like a passport, every
five or ten years; if it was to mean what
it ought to;

(b) whether Government have
studied the implications of this obser-
vation; and

(c) if so, the reaction of Government
thereto ?

THE MINISTER OF EDUCATION.
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN): (a) In
the course of his address delivered on
December 30, 1972 at the Twelfth
Convocation of the Indian Agricultural

Rescarch Institute, New Delhi, Dr.
D. S. Kothari had observed as
tollows :—

“Scientific  and technological
knowledge is expanding at a tegrific
pace. It doubles every 10 to 15
years. A research paper (if a good

one) is often out-of-date on the day
of its publication. An expensive re-
scarch tool is out of fashion by the
time it is procured. A military
weapon, or an industrial process in
sophisticated industries, is out-of-
datc if it works. And a degree, if it
is to mean what it ought to, would
need revalidation, like a  passport
{  every five or ten years. We need in
the modern world a life long educa-
tion.”

(b) and (c¢) This is not so much a
specific suggestion for official consider-
ation Js an obvious plea for the need
for continued individual efforts to
realisc the values of real education. In
respect of teachers, however, a prog-
ramme of Summer Institutes has been
undertaken to keep them in touch with
the latest developments.
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+{OLD A\GE PENSION

943. SHRI SURAJ PRASAD : Will
the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to
state

(a) the number of persons who were
given old age pensions during the year
1970-71 and 1971-72 by the Delhi
Social Welfare Department;

(b) the amount allocated for old age
pensions; during the year 1973: and

(c) the criteria adopted tor granting
these pensions 7]
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T(THE DEPUTY MINISTER IN
THE MINISTRY OF EDUCATION
AND SOCIAL WELFARE AND 1IN
THE DEPARTMENT OF CULTURE
(SHRI ARVIND NETAM): (a) to
{c) The Delhi Administration has no
old age pension programme.]

APPLICATION TOR LLITER OF INTENT
FOR SETTING UP NEW SUGAR FACTORIES

944. SHR1 M. K. MOHTA : Wil
the Minister of AGRICULTURE be
pleased to state

(a) the number of applications for
Letter of Intent lying with his Ministry
for the setting up of new sugar factories
and for cxpansion of the existing ones;

(b)

and

the period of their pendency:

(c) the reasons for delay in their dis-
posal ?

f[ 1 English translation.
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THE MINISIER OF STATE 1IN
THE MINISTRY OF AGRICULTURE
(PROF. SHER SINGH) : (a) The
oumber of pending  applications  for
Letlers of Intent 1n this Ministry as on
1-3-1973 are as under :

(i) For establishment ol new
sugar factories—34
(i) For Expansions in existing
units.—13
(b) The period of pendency of these
applications as on  1-3-1973 is as
under :—
— - -
Number
Pzijod of pcndencyf—ﬁ——JL___.__\
New Fx-
factonies  pansions
(1) Below 3 months _6h—— 3~~
(i) Between 3 to 6 ‘
months . 3 4
(1) Between 6 10 9
months . S 5
() Betwsen 9 1o 12
months . 15 2
(1) Over one year | 1 4
ToraL _;— hﬁ

(¢) The targetted capacity of 56
lukh tonnes for licensing in the sugar
industry tor the 4th Five Year Plan
has  been completed, cxcept for 0.19
lakh tonnes capacity. The question of
licensing for the sth Plan. is under con-

sideration i consultation with the P|
ning Commission,

an-

Incidentally. the recommendations of
the State Governments concerned, are
awaited in the case of a large number
o0l pending applications.

lo the 16:h March,
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DELHI CRICKET TEsT "

946. SHRT SASANKASEXKHAR
SANYAL Will  the Minister of

EDUCATION AND SOCIAL WEL-
FARE be pleased to state :

(a) whether Government’s attention
has been drawn to the fact that when



